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(c) whethsrthe Government propose to 
place all orders for big machines used in 
public sector units witii this factory so as to 
save it from closure?

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI P.K. 
THUNGON): (a) Yes, Sir.

(b) No, Sir. At present, the order book 
position of the Company is satisfactory.

(c) All efforts are being made to procure 
further orders from the Steel/Coal/Mining 
and other core sector industries.

[Englishi

Fair Price Shops run by Kendriya 
Bhandar

1051. SHRI JEEWAN SHARMA; WiB 
the PRIME MINISTER be pleased to state:

(a) whether the Kendriya Bhandar is 
running the Fair Price Shops properly and 
effectively;

(b) if not, the reasons therefor;

(c) the number of complaints received 
by the Union Government, Department of

FbodandSuppiBsarDeN AdMt^sbation 
and tlie Kenik^ Bhandar in the' mamr 
during the last one year and Ihe action tafcen 
thereon;

(d)whelherin1henionlh ofSeplember. 
1991. aiaige nuniieraf canHnUeiswBro 
dapiivedofihe quotadwheat;

(e) i  so. the deiais of the supples 
received fay flie Far Piioe Shops of the 
Bfiandar during the Iasi three monlhs; and

(f) the steps taken to revamp the putiic 
distributian system of the Kendriya Bhan- 
dai?

THE MMtSTER OF STATE M THE 
MINISTRY OF CML SUPPLES AND 
PUBLIC DISTRIBUTION (SHRI KAMALUD- 
DM AHMED); (a) and (bV DeN AdhnMsba- 
tion has indicaled that ttier woiking Is satis­
factory.

(c) Seven oomplainis Mere raoawed fay 
DeM AdnrinisliatianACandt  ̂Bh»dar. Al 
compfaunls ware loaked into and conediwB
steps taken iherewernecessaqr-

(d) and (•). Inkxmation 
through DeM Adminislialion Deiais of sup- 
plyof PDSiiheataf34FairPriDeShap5run 
by Kendriya Bhandar are as under.-

Month
1991

Totai requirement 
as per food cards

GV-
SuppSed

Cbsk^
bstancB

August 4060 3454 1113

September 4715 3110 721

October 5435 3500 1161

Thus, there was sufficient quantity of 
wheat in the shops. The U.T.Admn. has also 
indicated that no complaint from any card­
holder has been received regarding his quota 
of what being denied to him.

(f) Monitoring of the supply of ration 
Hems has been strengthened.

Opanlian of M B Gmup

10S2. SHRt CHTTTA BASU: WB the 
PRIME MHttSIER be plaasad to sue:

(a)
pemtjaadteieeuHiecpaiaionsfcilBdh in 
paflnafshlpeMiflM TilaGRwp ;ml


